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CENTRAL ADMINISTRATIVE TRIBUNAL
MMBAI BENCH

| REVIEW PETITION ND,57/2008 IN 0OA-1802/98

DATED THE 1@7H DAY OF OCT.,2000

CORAM:HON BLE SHRI B.N.BAHADUR, MEMBER{(A)

i. Union cof Iindis {(Throucoh)
Ceneral Manager, Central FEailway
Mumbai CS5T.

2., Pivicsional Railway Manager,
Central Railway, Solapur. -+ BEview Petitioners
Original Respondents
\' Vis.

Mro.Nalinl Feshav Athawale,
Ew Primary Teachsr,
Central Railway High School,
Daund . ' « e« Bespondent
Original Applicant.

ORfRDER
This Review Petition has been operused by me. The=
contention made at paras - 2 & 3 do certainly not constitute errors

apparent on the face of the record. The arguaent  taken in the
1qgrder may constitute a grievance an  merit. I+ the Review

Petitioner has a grievance on this account, e can take recourse

Cas per law, but that cannot be 3 bssis on which the matter can be

agitated in a Review Petition.

2. flso there 1s 6o new”¥&ct which has come to light.

Fe In view of the abowve discussion, this Review Petition LIs

ot sustainable and is hersby rejecited. Mo Cosis.

(B.N.BAHADUR}
HEMBER(A)

abo.



